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Settlement sf East Pakistan Refugees 

722, Shrimati Renulta Ray: Will 
the Minister of Works, Housing and 
Rehabilitation be pleased to state: 

(a) whether Government have any 
plan towards setting up a satellite 
town for unemployed East P"kistan 
refugees squatting in Calcutta so that 
the congestion in the city may be 
reduced; and 

(b) if so, what are the details? 

The Minister of Works, Housing and 
Rehabilitation (Shri Mehr Chand 
Khanna): (a) No. 

(b) Does not arise. 

1rrigation Schemes in Madras State 

723, Shri Umanath: Will the Minis-
ter of Irrigation and Power be pleased 
to state: 

(a) whether it is a fact that a num-
ber of irrigation schemes in Madras 
State connected with Cauvery are 
held up for want of concurrence from 
Mysore Government; 

(bl if so, what are the schemes and 
the objections of Mysore Government 
in the matter; 

(c) what S'teps Government of India 
bave taken or propose to lake to 

resolve these differences and enable 
execution of these schemes; 

(d) whother Manras Government 
have approached thl' Centre for Sanc-
tion of thpsf' schemes; and 

(el what is the Government's deci-
sion in the m:Jtter? 

The Minister of Slate in the Minis-
try of Irrigation and Power (Shri 
Alagesan): la) and (b). The Central 
Government is not aware of any irri-
gation schemE' in Madras State con-
npC'tPd with Cauvery being held up 
for want of roncurrence from Mysore 
Government. 

(c) Does not arise. 

(d) No. 

(c) Does nol arise. 
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